IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 29.10.2025

SL. |[Name of Date of Court.NOtlfled Reject
No. |Applicant Application case No. Fee amount ®lstatus
PP PP to be paid

|G SAHOO 186993/2025(29.10.2025 |[BLAPL/10218/2025 [10 | |
BIBHU ‘

2 |PRASAD 86995/2025(29.10.2025 [BLAPL/8373/2025 c
MISHRA

3 |R. MALLICK [87029/2025(29.10.2025 |WP(C)/27418/2025 |10 | c

4 |R.SETHI 187046/2025(29.10.2025 |CRLMC/4341/2025 |10 | c |

5 |J.R.BISWAL [87060/2025(29.10.2025 |CRLREV/720/2025 |10 | c |

6 |R.K.BARIK [87062/2025(29.10.2025 |CRLMC/1277/2025 |10 | c |

7 |P PUNYATOYA|[87073/2025(29.10.2025 |CONTC/6348/2024 |10 | c |

'8 |D saMAL 187083/2025(29.10.2025 |[WP(C) /34506/2022 [10 | c |

9 |s K SAHOO [87087/2025(29.10.2025 |WP(C)/28169/2025 |10 | c |

10 R NAYAK 187088/2025(29.10.2025 |[WP(C)/29000/2025 |10 | c

11 |s MopI 187107/2025(29.10.2025 |[RSA/512/2004 7 | S

12 |L DAsH 187108/2025(29.10.2025 |[WP(C)/897/2024 |10 | S

13 |R K MOHANTY [87111/2025(29.10.2025 |WP(C)/30272/2025 |10 | c

' ' document
available

14 [B MOHANTA [87112/2025|29.10.2025 |SA/319/1984 10 ;ﬁs,court U
fee to be
paid.

15 |P L MISHRA |87115/2025(29.10.2025 [WP(C)/858/2007 |10 | v

16 |L D PANDA [87116/2025(29.10.2025 |WP(C)/15267/2023 |10 | A
document
available

17 |s K BISWAL [87118/2025|29.10.2025 |WP(C)/27600/2021 |10 ;ﬁs,court U
fee to be
paid.

18 |R PRADHAN [87119/2025(29.10.2025 |CRLREV/229/2014 |10 | c |
document
available

19 [P K JENA  [87121/2025|29.10.2025 |RVWPET/188/2010 |10 ;;S,court U
fee to be
paid.




JYOTI 3.00.3%3
20 |RANJAN 87124/2025(29.10.2025 |CMP/1664/2025 7 CAPER LESS
NAYAK
document
available
21 R X 87126/2025(29.10.2025 |0JC/7872/1994 10 |2 U
MAHABHOI . . dms, court
fee to be
paid.
22 |A K PANDA [87130/2025|29.10.2025 |FAO/289/2020 0 | v
SURENDRA
23 |PRASAD 87135/2025(29.10.2025 |WP(C)/29507/2025 |10 c
BARIK
2a [RIIT KUMAR 1g9139/2025(29.10.2025 WP (C)/29274/2025 |10 c
SAHOO
document
available
25 |P K LENKA |87138/2025|29.10.2025 [WP(C)/13228/2005 |10  \\°
4
fee to be
paid.
26 |A K SAHOO [87140/2025|29.10.2025 |WP(C)/29654/2025 |10 | c
27 |J SAHOO 187141/2025(29.10.2025 |WP(C)/8118/2023 |10 | v
28 |S MOHANTY [87143/2025(29.10.2025 |WP(C)/19821/2025 |10 | c
29 |s Das 187144/202529.10.2025 |WP(C)/8021/2013 |10 | S
30 |M MOHANTY [87146/2025(29.10.2025 |CONTC/2477/2024 |10 | S
31 |D K PRADHAN [87147/2025(29.10.2025 |WP(C)/29588/2025 |10 | c |
32 |M TRIPATHY [87148/2025(29.10.2025 |CRLLP/23/2013 0 | S
33 |T K DAS 187149/2025(29.10.2025  |[WP(C)/29452/2025 [10 | c |
document
available
34 |p BEHERA  |87150/2025(29.10.2025 |[WP(C)/16724/2018 |10 o coupt T
4
fee to be
paid.
document
available
35 |R K SARANGI |87151/2025(29.10.2025 WP (C)/16838/2009 |10 o coupt T
4
fee to be
paid.
36 |S N MOHANTY [87153/2025(29.10.2025 |LAA/45/2012 0 | v
37 |S K MOHANTY [87154/2025(29.10.2025 |WP(C)/23031/2025 |10 | c |
*
38 |M K MOHANTY |87155/2025(29.10.2025 |CRLLP/9/2017 10 ;Mgo'3 3-00 1y
39 |T BAG 187156/2025(29.10.2025 |0JC/11292/2001 |10 | c |
40 |M K MOHANTY 87157/2025|29.10.2025 |RSA/547/2003 10 ji;;?ig;e U




in
dms, court

fee to be
paid.
41 |0 tine o (87158/2025(29.10.2025  (0JC/7072/1994 7 u
42 |0 Sooo o [87161/2025(29.10.2025 [0JC/2488/1991 7 U
43 |B K PATI  [87163/2025(29.10.2025 |WP(C)/11920/2015 |10 | c |
44 |s R PANI  [87164/2025(29.10.2025 |FA/184/1979 7 | S
45 |N K ROUT  [87165/2025(29.10.2025 |FA/224/1978 7 | S
46 |A MOHANTY |87166/2025|29.10.2025 [WP(C)/11920/2015 [10 | c
47 | omnpama  |87168/2025(29.10.2025 (WP (C)/11920/2015 |10 c
48 |P PANDA 187169/2025(29.10.2025 |WP(C)/17944/2025 |10 | c |
149 |s K PRADHAN|87177/2025|29.10.2025 |WP(C)/28180/2025 |10 | c |
JYOTI
50 |RANJAN 87188/2025(29.10.2025 [BLAPL/10605/2025 |7 U
NAYAK
51 |K. C. SWAIN|87190/2025|29.10.2025 |ABLAPL/6386/2025 |7 | v
52 |R. K. BARIK|87194/2025|29.10.2025 |WP(C)/24150/2025 |10 | c
53 |H. S. PANDA|87196/2025|29.10.2025 |WP(C)/23974/2025 |10 | c |
54 |K. C. SWAIN|87203/2025|29.10.2025 |BLAPL/8377/2025 |10 | v
BIJAY KUMAR
55 |oznmma 87209/2025(29.10.2025 |ABLAPL/12035/2025 7 U
BIJAY KUMAR
56 |opumma 87210/2025(29.10.2025 |ABLAPL/9915/2025 |7 U
57 |B. ROUT 187213/2025(29.10.2025 |CRLMC/3843/2025 |7 | v
BIJAY KUMAR
58 |ozHmma 87217/202529.10.2025 |ABLAPL/12033/2025 7 U
S. R.
59 |apmuark  |87219/2025|29.10.2025 WP (C)/26476/2025 |7 U
60 |A K SWAIN [87227/2025(29.10.2025 |[WP(C)/3996/2020 |10 | c |
61 |B. ROUT 187228/2025(29.10.2025 |ABLAPL/10861/2023 |7 | v
62 |s K RATH  |87249/2025(29.10.2025 |RVWPET/229/2018 |10 | c |
63 M NAIK 187262/2025(29.10.2025  |[WP(C)/30259/2025 |10 | c |
64 |B MISHRA  [87264/2025(29.10.2025 |WP(C)/30270/2025 |10 | c |
65 |B MISHRA  [87266/2025(29.10.2025 |WP(C)/30274/2025 |10 | c |
RAKESH
66 |KUMAR 87267/2025(29.10.2025 |ABLAPL/12013/2025 |10 c
ROUTRAY
67 |LAXMAN BHOI|87269/2025(29.10.2025 [WP(C)/29966/2025 |10 | c
68 |s DASH 187271/2025(29.10.2025 |[WP(C)/30001/2025 [10 | c
69 M NAIK 187272/2025(29.10.2025  |[WP(C)/30255/2025 [10 | c




PITAMBAR
70 oanDa 87273/2025|29.10.2025 |WP(C)/30536/2025 |10 C
71 |s K LENKA |87276/2025(29.10.2025 |[WP(C)/29844/2025 |10 | c |
72 |B K DAS 187278/2025(29.10.2025 |WP(C) /29680/2025 |10 | c |
73 EOEAPATRA 87281/2025/29.10.2025 WP (C)/29639/2025 |10 c
74 |N MALLICK [87282/2025(29.10.2025 |WP(C)/24438/2025 |10 | c |
75 |A. K. PANDA|87287/2025(29.10.2025 |WP(C)/29994/2025 |10 | c |
76 |P. BASTIA [87288/2025(29.10.2025 [WP(C)/22734/2025 |10 | c |
S. K.
17 au 87292/2025|29.10.2025 |CMP/1648/2025 10 C
78 ﬁéﬂiﬁTY 87294/2025/29.10.2025 |CONTC/4880/2025 |10 C
79 ﬁéﬂiﬁTY 87295/202529.10.2025 |CONTC/4879/2025 |10 c
PRATAP
80 |riwmar maprk 87301/2025(29.10.2025 |CRLMC/4418/2025 |10 C
81 ﬁisEéA 87302/2025/29.10.2025 |CRLMC/4389/2025 |10 c
182 |s. PASAYAT |87308/2025|29.10.2025 |CRLREV/765/2025 |10 | c |
183 |SAMIR BARIK |87309/2025|29.10.2025 |CRLREV/497/2025 |10 | c
JUDHISTHIR
‘84 ‘SAHOO 87322/2025‘29.10.2025 CRLMC/4395/2025 ’7 ‘ ‘U ‘
85 |G R PATRA |87323/2025(29.10.2025 |WP(C)/2721/2025 |7 | U |
186 |M SAHOO 187324/2025(29.10.2025  |WP(C)/25448/2025 |10 | U |
87 |P K MISHRA [87325/2025(29.10.2025 |WP(C)/18609/2025 |10 | U |
88 |A B MALLICK|87326/2025(29.10.2025 |WP(C)/13117/2025 |10 | U |
89 |R R NAYAK 87327/2025(29.10.2025 |[WP(C)/11061/2025 |10 | U |
90 |A K PANDA [87329/2025(29.10.2025 |WP(C)/22943/2025 |10 | U |
91 |B BEHERA  |87330/2025(29.10.2025 |WP(C)/28869/2025 |10 | U |
92 |G B PARIDA [87331/2025(29.10.2025 |[WP(C)/31091/2024 |10 | U |
93 |B.DAS 187333/2025(29.10.2025 |[WP(C)/34910/2021 |10 | c |
94 |N K ROUT 187334/2025(29.10.2025  |[WP(C)/748/2025 110 | U |
95 |B SWAIN 187335/2025(29.10.2025 |[BLAPL/4149/2025 |10 | U |
96 |B.DAS 187336/2025(29.10.2025 |WP(C)/33821/2021 |10 | c |
97 |P C DAS 187338/2025(29.10.2025 |[BLAPL/12858/2024 |10 | U |
98 |P C DAS 187339/2025(29.10.2025 |[BLAPL/120/2025 110 | U |
99 |B.DAS 187340/2025(29.10.2025  |[WP(C)/32204/2021 |10 | c |
1100 [P C DAS 187341/2025(29.10.2025 |[BLAPL/12867/2024 |10 | U |
101 [P K DAS 187342/2025(29.10.2025 |CRLLP/37/2025 10 | U |
102 |B.DAS 187343/2025(29.10.2025  |[WP(C)/30725/2021 |10 | c |
1103 |D BISWAL 187344/2025(29.10.2025 |CONTC/7221/2024 |10 | U |
1104 |B.DAS 187345/2025(29.10.2025 |WP(C)/28624/2021 |10 | c |




P K

‘105 CATTANATK ‘87346/2025‘29.10.2025 CONTC/4884/2025 ‘10 ‘ U ‘
1106 M MOHANTY |87347/2025|29.10.2025 |CONTC/4497/2025 |10 | v
1107 [B.DAS 187348/202529.10.2025 |WP(C)/28210/2021 |10 | c |
108 [P BEHERA  |87349/2025(29.10.2025 |RPFAM/38/2025 o | v
1109 [B.DAS 187351/202529.10.2025 |WP(C)/26923/2021 |10 | c |
110 |[P BEHERA  [87352/2025(29.10.2025 |ABLAPL/10433/2024(10 | v
111 [B.DAS 187353/202529.10.2025 |WP(C)/26919/2021 |10 | c |
‘112‘;O§APATRA ‘87354/2025‘29.10.2025 CRLMA/144/2025 ’10 ‘ U ‘
1113 [B.DAS 187355/2025(29.10.2025 |[WP(C)/26212/2021 |10 | c |
114 |[S K BISWAL [87356/2025(29.10.2025 |CRLMC/2972/2025 |10 | S
115 |B.DAS 187357/202529.10.2025 |WP(C)/15712/2025 |10 | c
116 |PK MISHRA |87358/2025|29.10.2025 |BLAPL/10576/2025 |10 | c |
1117 |B.DAS 187359/2025(29.10.2025 |[WP(C)/13664/2021 |10 | c
118 |B.DAS 187360/2025(29.10.2025 |WP(C)/13663/2021 |10 | c
119 |B.DAS 187362/202529.10.2025 |WP(C)/13659/2021 |10 | c
120 |B.DAS 187363/2025(29.10.2025 |WP(C)/37123/2020 |10 | c |
121 [B.DAS 187365/202529.10.2025 |WP(C)/35697/2020 |10 | c
122 |J P KAR 187374/2025(29.10.2025 |CRLREV/650/2025 |7 | S
1123 |J P KAR 187375/202529.10.2025 |ABLAPL/12083/2025|10 | S
124 |J P KAR 187376/202529.10.2025 |CRLMC/654/2025 |10 | S
1125 |J P KAR 187379/202529.10.2025 |WP(C)/30258/2025 |10 | S
126 |S K SAHU  |87385/2025(29.10.2025 |OTAPL/59/2025 0| c |
127 |s K SAHU  |87388/2025(29.10.2025 |OTAPL/47/2025 0| c |
128 |S K SAHU  [87390/2025(29.10.2025 |OTAPL/61/2025 0| c |
129 |S K BEHERA [87391/2025(29.10.2025 |WP(C)/37266/2021 |10 | c
130 |s K SAHU  [87393/2025(29.10.2025 |OTAPL/46/2025 0| c |
131 |s K SAHU  |87395/2025|29.10.2025 |OTAPL/45/2025 0| c |
132 |s K SAHU  |87397/2025|29.10.2025 |OTAPL/48/2025 0| c |
133 |P.K.MOHANTY [87402/2025(29.10.2025 |RPFAM/360/2024 |10 | c |
134 |S.K.ROUT  |87403/2025(29.10.2025 |CMP/1297/2025 0| c |
135 |P.K.DAS 187405/2025(29.10.2025 |CMP/1706/2025 0| c |
136 M BEHERA  |87413/2025|29.10.2025 [SAO/8/2006 0| c |
137 |[SP SAMANTA [87435/2025|29.10.2025 |ABLAPL/8483/2024 |10 | c |
138 |H.K.DASH  |87440/2025|29.10.2025 |CMP/158/2025 0 | c |
139 |B DAS 187442/2025(29.10.2025 |RSA/179/2021 o | c
| | | Total 11339

NIC




